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Reserved

CENTRAL ADMINISTRATIVE TRIBUNAL  ALLAHABAD BENCH

ALLAHABAD.

Allahabad this the \%h~, day of Qbkﬂx., 1995;

Original Application no. 1771 of 1992.

Hon'ble Mr. /:. TeL. Verma, Judicial Member

Hon'ble Mr. S. Dayal, Administrative Member,

Karam Singh 5/0 Sri Himmat Hingh, R/o Village; Khaukli
Patti, Bhantar, Teh: Dedihot, District; Pithoragarh.

eses Applicant.

C/A Sri R.| Dobhal.

Versus

3. Union |of India.

2 Superintendant of post Office, Pithoragarh,

Divisijon, Districts Pithoragarh,
«es Respondents., :

C/R Sri SeCe Tripa'thi.

ORDER

Hon'ble Mr. S. Dayal, Member-A.
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